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DR. SUSHILA NAYAR: Sir, in every 
research organisation the Director has to see to 
the quality of the papers before permitting 
them to be published. 

SHRI A. B. VAJPAYEE: Sir, is it a fact that 
the research workers are not allowed even to 
read papers in scientific meetings without the 
approval of the  Director? 

DR. SUSHILA NAYAR: Yes, Sir; that is 
the accepted practice all over. 

SHRI A. B. VAJPAYEE: Is it a fact that the 
same practice is followed in the Delhi 
University and, if not, why a dejm-ture in this 
case'.' 

DR. SUSHILA NAYAR; I am afraid I do 
not know the practice followed in the Delhi 
University. 

SHRI A. B. VAJPAYEE: May I know 
whether the Institute is a body under the Delhi 
University or is it a departmental 
organisation? 

DR. SUSHILA NAYAR: Sir, it is part of 
the Delhi University. So I presume the 
practice is common to the Delhi University 
and chest Institute. But, as I said, I do not 
know the details. 

SHRI A. D. MANI: In order to promote 
initiative on the part of research scholars, Sir, 
would Government consider allowing these 
scholars to submit paperg without the 
permission of the Director? 

DR. SUSHILA NAYAR: Sir, I Lcould not 
follow the question. 

MR. CHAIRMAN: What he is suggesting is 
that they should be given facilities to publish 
papers as Shey  choose.    Next  question. 

 

 

t[SHORTAGE OF DRINKING    WATER    IN 
DELHI 

*4. SHRI NAWAB SINGH CHAUHAN: 
Will the Minister of HEALTH be pleased to 
state: 

(a) the progress so far made in the talks 
with the Government of Uttar Pradesh for 
meeting the shortage of drinking water in 
Delhi; and 

(b) whether on a request made by the 
Municipal Corporation of Delhi the tubewell 
engineers of Uttar Pradesh had prepared and 
submitted any, scheme in this connection, and 
if so, what is that scheme and what is the 
hindrance in the implementation of the same?] 

THE MINISTER OF HEALTH (DR. SUSHILA 
NAYAR) : (a) The Government of Uttar 
Pradesh have agreed to investigate the 
possibility of giving 30 cusecs of water in 
Shahdara in two stages from tube-wells in the 
Loni area and 15 cusecs of water from the 
Hindon River for the Okhla Water Works. 
They have, however, not agreed so far to 
spare any water from the Ram Ganga Scheme. 

(b) No scheme has been received by the 
Municipal Corporation of Delhi from the 
Uttar Pradesh engineers. There was a meeting 
held at Meerut on 12th November, 1961 to 
discus; the scheme for supply of 15 cusecs of 
water to Shahdara from tube-wells in 

ft 1 English translation. 
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Loni area when the Superintending Engineer, 
Tube-well Circle, Meerut was  asked to  
expedite  this  work. 

 

t[    ] Hindi translation. 

SHRI N. SRI RAMA REDDY: May r know, 
Sir, what is considered to be the optimum 
quantity of water required per head and what 
is the quantity that is being allowed at present 
in Delhi? 

DR. SUSHILA NAYAR: At present we are 
supplying about 30 gallons per head in Delhi. 
Some time back we were supplying even 
more. Sir, I wish to state that although so 
much provision is made, all that water may 
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not be reaching the people, because quite a lot 
of water is wasted due to leaking taps all over 
the city. 

SHRI M. P. BHARGAVA: May I know 
whether the hon. Minister is aware that many 
of the colonies in Delhi are already 
experiencing water shortage? May I know 
from the hon. Minister what steps are being 
taken to give them relief and whether it is a 
fact that in several areas in Delhi filtered 
water is being used for gardening purposes 
and, if so what steps are being taken to stop 
that? 

DR.   SUSHILA  NAYAR:     Sir, I 
have already stated that these two water 
supplies, one for Okhla side from the Hindon 
River and the other for Shahdara side from the 
Loni block tube-wells, are meant to meet the 
shortage in the colonies which the hon. 
Member has referred to. As for filtered water 
being used for gardening purposes, the cost of 
filtered water for gardening purposes is 
prohibitive in itself, and the authorities are 
also quite strict about not allowing it. As far as 
possible, they do not allow tne use of filtered 
water for gardening purpose. 

t[CROP INSURANCE 

*5. SHRI NAWAB SINGH CHAUHAN: 
Will the Minister of FOOD AND AGRICULTURE 
be pleased to state: 

(a) whether it is a fact that crop insurance 
is going to be started in the Punjab from 
1962-63 and whether the Central Government 
have given their approval for this scheme; 

(b) if so, what are the main features of the 
approved scheme; and 

(c) the nature and extent of assistance that 
will be given by the Central Government in 
regard to this Scheme?] 

  
t[THE MINISTER OF FOOD AND 

AGRICULTURE (SHRI S. K. PATIL): (a) No. 
The Government of Punjab have not yet 
submitted their final scheme on Crop 
Insurance for the approval of the Government 
of India. 

(b) Does   not  arise. 

(c) The Central Government will provide 
technical guidance and meet 50 per cent, of 
cost of administration of the scheme for the 
period of the Third Five Year Plan.] 

 

f[ ] English translation.


